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The 10th July 2019

No-2/Teach.Esst.-60-01/2014-1833—In exercise of the powers conferred by proviso

to Article 309 of the Constitution of India, the Governor of Bihar is hereby pleased to make
the following Rules to amend the Bihar Govt. Ambedkar Residential School Teachers
(Appointment and Service conditions) Rules, 2014:-

1. Short title, extent and Commencement:-

(i) These Rules may be called The Bihar Govt. Ambedkar Residential
School Teachers (Appointment and Service conditions) (Amendment)
Rules, 2019.

(ii) It shall extend to the whole of State of Bihar.

(iti) It shall come into force at once.

2. Substitution of Schedule-1 of Bihar Govt. Ambedkar Residential School
Teachers (Appointment and Service conditions) Rules, 2014:- Schedule-1
of the said Rules shall be substituted by enclosed Schedule-A and schedule-1
Shall be substituted schedule —A uses in different paras of the said Rules.

UG e 3redn gfem &1 & | g wlRter
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Substitution of Rule-5(2) of Bihar Govt. Ambedkar Residential School
Teachers (Appointment and Service conditions) Rules, 2014:-Rule 5(2) of
the said rules shall be substituted by the following:-

"(2) Operational Control:-Overall operational control of the posts of
all categories of this cader will be under the Director SC&ST Welfare
Department and District Welfare Officers will have operational control over
these members under their respective jurisdictions."

Substitution of Rule-6 of Bihar Govt. Ambedkar Residential School
Teachers (Appointment and Service conditions) Rules, 2014:- Rule 6 of the
said rules, 2014 shall be substituted by the following:-

"6. Procedure for appointment and promotions:- Appointment
and promotion of different posts of this cadre will be in accordance with
column-5 of the substituted schedule -A enclosed with these amended rules
and the appointing authority of these posts will be according to column-6 of
schedule -A.

In the event of death of a personnel so appointed to the different posts
of the cadre in the regular pay scale appointment of their dependents may be
made as per the instructions and effective circular enforced for the time being
on the recommendation of the Commission,"

Omission of Rule-10 of Bihar Govt. Ambedkar Residential School
Teachers (Appointment and Service conditions) Rules, 2014:- Rule 10 of
the said Rules, 2014 is hereby deleted.

Substitution of Rule-11 of Bihar Govt. Ambedkar Residential School
Teachers (Appointment and Service conditions) Rules, 2014:- Rule 11 of
the said Rules, 2014 shall be substituted by the following:-

"11.Confirmation- Services of Gazetted and non Gazetted teachers
shall be confirmed after passing the Examination of Hindi Noting and
Drafting on being found their services satisfactory in the probation period.”

By order of the Governor of Bihar,
PREM SINGH MEENA,
Secretary to Government.
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schedule -A
SL Designation | Category Qualification Source of Appointing
No. (post) Appointment Authority
1 2 3 4 5 6
Primary Non- For appointment on this post, | Direct Appointment | Director,
Teacher Gazetted | Higher Secondary examination | by the Bihar Staff | SC&ST
(Intermediate /Intermediate or Equivalent with | Selection Welfare
Trained ) minimum 50% marks( 45% for | Commission. Department.
SC/ST/EBC/BC and Disabled
candidates) from recognized
Educational Institution and 2
years Diploma in teachers
training from  the Institution
recognized by NCTE or Graduate
Degree in Primary Education.
Passing in T.E.T Exam for
primary teachers conducted by
Centre or, Govt. of Bihar.
Graduate Non- For Graduate Assistant | 1- Direct Director,
Assistant Gazetted | Teacher (Trained):- For | appointment on 80% | SC&ST
Teacher appointment on  this post- | Posts through the | Welfare
(Trained) Graduate Degree in Special | Bihar Staff Selection | Department.
Subject with minimum 50% | Commission.
marks( 45% for SC/ ST/ EBC | 2- Rest 20%

/BC and Disabled candidates)
from any recognized university
and having B.ed Degree from
Training Institution recognized by
National Council for Teachers
Education.

2- For Physical Teacher:- For
appointment on this  post,
Graduate Degree in any Subject
with minimum 50% marks( 45%
for SC/ ST/ EBC/ BC and
Disabled candidates) from any
recognized university and having
Graduate Degree in Physical
Education or Certificate of
equivalent qualification from
Training Institution recognized by
National Council for Teachers
Education.

3- For_ Sanskrit Teacher:- For
appointment on this post, or
certified of equivalent
qualification. Graduate Degree in
Acharya/Grammar or Sanskrit
Subject with minimum 50%
marks(45% for SC/ST/EBC/BC
and Disabled candidates) from
any recognized University and
having B.ed Degree from

Posts shall be filled
up through promotion
on the basis of
Seniority and merit
from those holding
the post of Primary
Teacher (Intermediate
Trained).
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SL.

No.

Designation
(post)

Category

Qualification

Source of
Appointment

Appointing
Authority

2

3

4

5

6

Training Institution recognized by
National Council for Teachers
Education.

4- For_ Computer Teacher:-
B.Tech (Computer Science)/
B.E(IT)/ MCA/ M.sc(IT)/ BCA/
B.sc(IT) from recognized
Institution.

5- For Music/Art Teacher:- For
Graduate Degree or equivalent
qualification in Music/ Lalit kala
(Fine Art) from recognized
University or Board/Institution.
Passing also in State Teacher
Eligibility =~ Test Exam for
Secondary Teacher conducted by
Bihar School Examination Board
shall be compulsory for Graduate
Assistant Teacher (Trained) (1),
(2), (3), (4) and (5) of all category
mentioned above.

Head Master

Gazetted

1- For direct appointment on
the post of Head Master- Post
Graduate Degree in any special
subject from recognized
Institution with B.ed Degree from
Institution recognized by National
Council for Teacher Education
and 10 years teaching experience
(For SC and ST Candidates, 7
years of Teaching experience.

2- For promotion to the post of
Head Master- Graduate Degree in
any special  subject from
recognized Institution along with
B.ed Degree from Institution
recognized by NCTE and 10 years
Teaching experience on the post
of Graduate Assistant Teacher
(Trained) (For SC and ST
Candidates, 7 years of Teaching
experience is essential).

3- The post of Head Master
has been merged into single post
as the Head Master/ Principal,
wgich shall be Gazetted post, as
per the sanctioned order no- 2206
dated-28.08.2017 issued after
recommendation of
Administrative Pad-Varg

Direct appointment
on 20% posts
through BPSC.

2- Rest 80% posts
shall be filled up
through  promotion
on the basis of
seniority and merit
from those Graduate
Teacher  (Trained)
who are eligible for
appointment on this
post.

Secretary /
Principal
Secretary,
SC&ST
Welfare
Department
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SL Designation | Category Qualification Source of Appointing
No. (post) Appointment Authority
1 2 3 4 5 6
Committee and the Cabinet.
4- Gradually, the post of
Head Master in the aforesaid
Residential Schools shall become
dying and the post of Principal
become effective with the
development of necessary
infrastructure and classes up to
10+2 shall be conducted.
Principal Gazetted 1- For the post of Principal- | 1. Post of Principal | Secretary
Post Graduate Degree from shall be | /Principal
recognized Institution along with promotional post | Secretary,
M.ed Degree from Institution which shall be | SC&ST
recognized by NCTE. Working filled up by | Welfare
experience of 2 years on the post promotion from | Department
of Head Master unless it is dying Head Masters
completely. having requisite
qualifications.
Note- Only In case

of non-availability of
Head Masters having

requisite

qualifications  only
such Graduate
Assistant  Teachers,

who have completed
their service of 15
years without break-

up and having
requisite
qualifications,  shall

be considered for
promotion to the post
of Principal.

Preference of 2 years
will be given to the

Head Master/
Graduate  Assistant
Teacher having

Doctorate Degree.

3refteres, AfAATeT Jumed,

PREM SINGH MEENA,
Secretary to Government.
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